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- (Continuance)
YTAMIL NADU] ACT No. 32 OF 19652,

THE YTAMIL NADU] PRESERVATION OF PRIVATE
FORESTS (CONTINUANCE) ACT, 1965.

{Received the assent of the President on the 30th November
1965, first published in the Fort St. George Gazette
f‘(irtraogdfn]ary on the lst December 1965 (Agrahayana

An Act to provide for the continuance of the Tamil
Nadu] Preservation of Private Forests Act, 1949,

Be it enacted by the Legislature of the 3State of Tami
-Nadu] in the Sixteenth Year of the Republic of India
s follows t—

ion of Private Forests (Continuance) Act, 1965,

L3

ct, become a permanent Act.

3.5, [The amendments made by these seclions have
ready been incorporated in the principal Act, namely,
he Tamil Nadu Preservation of Private Forests Act,
949 (Tamil Nadu Act XXVII of 1949).]

ese words were subgtituted for the word ‘ Madras > by
ihé Tamil Nadu Adaptagion of Laws Order, 1969, as amended
By thelg'%%mil Nadu Adaptation of Laws (Second Amendment)
: er, 1969. .
or Statemert of Objects and Reasons, see For! St, George
efte Bxtraordinary, dated the 6th November 1965, Part 1v. .
tion 3, page 30S5. .

his expression was Substituted for the expression < State

dras ” by the Tamil Nadu Adaptation of Laws Order, 1969,

amended by the Tamil Nadu Adaptation of Laws (Second

endment) Order, 1969, . :

4 This expression was substituted for the expression * Madras

o " 13; %aragraph 3 (2) of the Tamil Nadu Adaptation of Laws
paeder, - .

L w et -

655 T.N. Act 321 Preservation of Private [ orests

1. This Act may be called the 1[Tamil Nadu] Preser- Short title,

2. The Tamil Nadu} Preservation of Forests'Act,‘[Témil Nadu
949 (Tamil Nadu} Ac: XXVII of 1949) (hereinafter Act

referred to as the principal Act) shall, as amended by this ;g:mat:eh?i:t.

XXVII of
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